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Land to Rcffufees in Rajasthan

7739. SHRI BEGA RAM CHAU- 
HAN: Will the Minister of WORKS- 
AND HOUSING AND SUPPLY ANI> 
REHABILITATION be pleased to- 
state:

<a) whether after 1960 when re­
fugees from Pakistan came to Rajas­
than on passport Government 
have not so far given any assistant* 
to them;

(b) whether refugees who cam* 
to India from Pakistan during 1947 
riots were given land on ‘murabba^ 
each in Rajasthan;

(c) whether 30 Harijan refuge* 
families living in 22—G. B. in Shri 
Vijay Nagar village in Ganga Nagar 
who came from Pakistan in 1960 have 
not been given any land;

(d) whether about two thousand 
Harijan refugees who came from Pak­
istan in 1971 are residing in District 
Barmer in Rajasthan and if so, work 
done by Government for them;

(e) whether in Rajasthan land is 
given on the basis of 1955 voters’ list 
and question of voters list does not 
arise as these refugees came after 
1955; and

(f) whether Government propose 
to give land to these refugees on 
the basis of their passports?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUS­
ING AND SUPPLY AND REHABI-^ 
LITATION (SIIRI RAM KINKAR)- (a) 
to (f). The information is being col­
lected and will be laid on the Table 
of the Sabha.

Loss 0f Crop In Block of West 
Dinajpur, West Bengal

7740. SHRI A. K. ROY1 Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state;

(a) whether it is a fact that Itahar 
Block of West Dinajpur district of




